FORM A
PUBLIC ANNOUNCEMENT

(Under Regul 6 of the Insol y and ptcy Board of Indla
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016}

FOR THE ATTENTION OF THE CREDITORS OF
KARKINOS HEALTHCARE PRIVATE LIMITED

RELEVANT PARTICULARS

Name of Corporate Debtor KARKINGS HEALTHCARE PRIVATE LIMITED

1

2. | Date of incorparation of Corporate Debtor | 24.07.2020

3. | Authority under which Corporate Debtor | Regjstrar of Companies — Mumbal
is incorporated / registered

4, | Corporate Idertity No. / Limited Labify | USS090MRZ020PTCIA2537
\deniification No. of Corporate Debtor

5. | Address of the registered cffice and B-702, 7Tth Foor, Neelkanith Business Parl, Kirol
principal office (if any) of Corporate Village, Near Bus Depot, Vidyavinar, Mumbai City,
Debtor Mumbeai, Maharashtra, Indfa, 400086.

6. | Insoivency commencement date in 21052024
respect of Corporate Debtor Important Notes:

()Determined as per order of NCLT Mumbal dated
21.05.2024 In CP (IB) 357/MB/2024
(i)The written order was made avallable on

04.06.2024
7. | Estimated date of closure of insolvency | 1711.2024{180th day from the Inschvency
resolution process Commencement Date i.e. 21.05.2024)

8. | Name and the registration number of Rajesh Sureshchandra Sheth
the Insolvency professional acting as |BBI registration number:

Interim resolution wal IBBI/IPA-D02/1P-NO1021/2020-2021/13298
9 | Address and e-mall of the Interim Address: B55, Shatdal society, 7th Floor , Azad
resolution prafessional, as registered Lane, off SV. Road, Andheri West ,Near Shoppers.
with the Board Stop, Mumbai City,Maharashtra ,400058
Emall: rajeshshethsbi@gmail.com
10, | Address and emall to be used for Correspondence Address : Rajesh Sureshchandra
corespondence with the interim Sheth, Interim Resolution Professional,
resolution professicnal BDO Restructuring Advisory LLP, Level 9, The Ruby,
North-West Wing, Senapati Bapat Road,

Dadar (W), Mumbai 400028, Maharashtra, India
Comespondence Email ID: ipkarkinos@gmail.oom

Last date for submission of claims 18.06.2024

BB

Classes of creditors, If any, under None
clause {b) of sub-section (64) of
section 21, ascertained by the interim
resolution professianal

13.| Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.1(a) Relevant Forms and {a) Web Link: Claim Fifing — cirpkarkinos.dcinus.co
Relevant forms are avallable at
httpsy//ibbi.govin/en/home/downloads.

If any clarifications/difficulty in accessing the website
or relevant form, piease wiite to
ipkarkines@gmail.com

Physical Address for forwarding claims: Rajesh
Sureshchandra Sheth, Intenm Resolution Professiond
BOO Restructuring Advisory LLP, Leve! 9, The Ruby,
North-West Wing, Senapati Bapat Road, Dadar (W),

Mumbai 400028, Maharashtra, India
{b) Details of authorized ] (b) Not Appli
‘are available at

Notice 1s hereby given that the National Company Law Tribunal has ordered the
commencement of a Comnram Insﬂlvency Rasntulmn Process (CIRP) of Karkinas Healtheare
Private Limited on 21 May orders on 04 June 2024/

The creditors of Karkinos H(’althcam Private Limited are hereby called upon to submit thefr
claims mandatorily by visiting the link ¢irpkarkinos.dcirrus.co with proof on or before 18 June
2024 to the interim resolution ional orat the addi mentioned against entry No. 10,
Thefinancial creditors shall submit their claims with proof by electronic means only by visiting
the link cirpkarkinos.dcirrus.co. All ether creditors may submit the claims with proofin person
by post or by electronic means by visiting the portal above.
Submission of false or misleading prnnfscfclaxm shall attractpenalhea
Namoe of Interim jesh Sureshch
IBBIreglstration number: IBBF/IPA—OOZ/lP N01021/2020 -2021/13298
Emall: rajeshshethsbi®gmail.com

g o of Interlm 1
Inthe matter of Kurklnusllaulmcaml’rlvaloIJmIted "ﬁ \,J

€3

Date: 06,06,2024 ¢ r
Place: Mumbai, India




